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amit singh <semasingh.office@gmail.com>

MA/5/2026/EZ IN OA/170/2024/EZ (Earlier O. A. No. 919/2024/PB) News Item titled
"Barricade illegal sand mining pose threat to WGH riverbank" appearing in The
Shillong Times dated 29.06.2024
1 message

amit singh <semasingh.office@gmail.com> Wed, Mar 18, 2026 at 8:10 PM
To: memsecy.spcb-meg@gov.in, moefro.shillong@gov.in, dc-wgh@nic.in, ngtjudicial-kolkata@gov.in, Avijit Mani Tripathi
<avijitmani@gmail.com>

Dear Sir, /Madam

Kindly Find attached scanned copy Affidavit being e- filed on behalf of Meghalaya State Pollution Control Board,
which is being served in advance copy as proof of service.

Thanking you.
Best Regards,
Ms.K.Enatoli Sema

(Clerk)
Rahul Mo. 7503630697

--
Office of Mr Amit Kumar Singh & Ms.K.Enatoli Sema,
Advocates-on-Record,
House No.60,
High Court Judges Colony,
H.G-03,
Sector 105,
Noida -201301.
U.P.
Mobile + 91 9818139636.
Phone (0120) 4926002

AFFIDAVIT- 18.3.2026.pdf
9691K
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